
63        Written Answers       [RAJYA SABHA] te Questions 64 

I HI DEPUTY MINISTER IN THE 
MINISTRY <)] IRRIGATION AND 
POWER (PROF. SIDDHKSHWAR PRA-
SAD): (a) and (b) There is no proposal for the 
setting up of an autonomous Cor poration for 
the utilisation ol the Brahmaputra  river  
waters. 

S-C./S.T.   Employees  Among  Wagon  
Movement Inspectors in N. Railway 

1237. SHRI N. H. KUMBHARE: Will the  
Minister of RAILWAYS  be pleased  to 
Male: 

(a) the number of employees, gradewise, in 
the Northern Railway in the category of 
Wagon Movement Inspectors and die number 
ol Scheduled Castes and Scheduled Tribes  
employees  amongst   them; 

(I)) the number of posts filled during the 
yea*s 1971, 1972 and 197". and how many of 
them were filled from amongst the Scheduled   
Castes  and  Scheduled  Tribes; 

(c) whether the lull quota of reservation 
on die basis of prescribed percentage has 
been Idled; if not, the reasons therefor; and 

(d) what action Government propose to 
take in the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFI QURESHI): (a) and (b) Information 
is furnished in the Statement attached. [Set  
Appendix   LXXXVI  Annexure No.  7!!] 

(<•) and (d) Due to non-availability of 
reserved community candidates in the field ol 
eligibility ii has not been possible to fill the 
reserved quota to the full extent. The unfilled 
quota has. however, been carried forward   
under   the   extant   instructions. 

Chandrapiir Power Project in Mahara-
shtra 

908.   SHRIMATI   SUSHILA   
SHANKAR ADIVAREKAR: SHRI   
VITTHAL   GADGIL: SHRI   B,   T.   
KEMPARAJ: SHRI     
JANARDHANA    REDDY: SHRI       
V.       K.       LAKSHMANA 
GOWDA: 

SHRI   MAQSOOD ALI  KHAN: Will 
the Minister of IRRIGATION AND POWER  
be   pleased   to  stale: 

† transferred   from   the   29th   November, 
197.'!. 

(a) whether it is a fad thai the planning 
Commission has reduced the allocation of 
fund in the Chandrapur Power project in 
Maharashtra and ii has not been included 
in   the  Central!;      sponsored   schemes;   
and 

(b) if so, the reasons therefor and what 
is the criteria adopted bv the Planning 
Commission   in   such    matters? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND PO-
WER (PROF. SDDDHESHWAR PRASAD): 
(a) and (h> The Fifth Five Year Plan pro-
posals for each of the States have yet to be 
finalised. However, power generation pro-
jects are pot taken up in the centrally spon-
sored set tor. 

 

Fertiliser Factories 

950.  SHRI    RAM    SAHAI : Will    the    
, 

Minister   of   PETROLEUM   AND   CHI \U 
CAl.s lie pleased to state: \ 

(a) the present stage of the fertiliser lai 
lories which are being constructed ai Korba 
Talchci (Orissa) and Ramgundam (Andhra)   
to   produce   fertiliser   from   coal; 

^Transferred from ihe 50th November, 
1975 

XI   ] English translation. 


